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NOTIFICATION
New Delhi, the 29th October, 1998
8.0. 934 (E).— In exercise of the powers conferred by sub-section (1) and (2) of section SA of the Prevention
of Cruelty to Animals Act, 1960 (59 of 1960), the Central Government hereby notifies the names of the following
persons on the Animal Welfare Board of India and for that purpose makes the following amendment in the notification
of the government of India in the Ministry of Environment and Forests, number $.0. 495(E) dated the 9th June, 1998
pamely :—
In the said notification after serial number (22) and the entries relating thereto, the following shall be inserted,
namely:—

nominated under section 5(1)(d)

Deputy Director General (M),
Directorate General of Health Services,

Nirman Bhavan,
New Delhi-110011.

Dr. Kartar Singh Dhiman,

Senior Lecturer,

Government Ayurvedic college,

Poprola-176115
Himachal Pradesh. -

Shri Girdhar Gamang

108, V.P. House,
New Delhi-110001.

Shri Adityanath,

nominated under section 5(1)(d)

. elected under section 5(1)(i)
Member of Parliament (Lok Sabha),

elected under section 5(1)(i)

Member of Parliament (Lok Sabha),

125, North Avenue,
New Delhi-110001,

Shri Prasanna Acharya,

Member of Parliamen
1104, Orissa Bhavan,
New Delhi.

Prof. Saifuddin Soz,

t (Lok Sabha),

elected under section 5(1)(i)

elected under section 5(1)(i)”

Member of Parliament (Lok Sabha),

7, Tuglak Road,
New Delhi-110011.
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